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Title : Election of two members from Lok Sabha to the National Khadi and Village Industries Board.

सू�म, लघ ुऔर म�यम उ�यम मं�ालय के रा�य मं�ी (�ी �दनशा पटेल): महोदया, म	 
न�न
ल�खत ��ताव करता हंू :-

"�क खाद� और �ामो�योग आयोग 
नयम, 2006 के 
नयम 15 और 17 के साथ प$ठत खाद� और �ामो�योग आयोग
अ'ध
नयम, 1956 क) धारा 10 के अनसुरण म,, इस सभा के सद�य, ऐसी र�
त से जैसा �क अ3य4 
नदेश द,, उ7त
अ'ध
नयम के अ8य उपबंध: और उसके अंतग;त बनाए गऐ 
नयम: के अ3यधीन रा=>�य खाद� और �ामो�योग बोड; के
सद�य: के @प म, काय; करने के 
लए अपने म, से दो सद�य 
नवा;'चत कर, ।"

 

MADAM SPEAKER: The question is:

"That in pursuance of Section 10 of Khadi and Village Industries Commission Act, 1956 read with rules 15 and
17 of Khadi and Village Industries Commission Rules, 2006 the Members of this House do proceed to elect, in
such manner as the Speaker may direct, two Members from amongst themselves to serve as members of the
National Khadi and Village Industries Board subject to the other provisions of the said Act and rules made
thereunder."

 

The motion was adopted.


